211 Question of Privilege APRIL

12.52 hrs.

RE. PROROGATION OF LEGISLA-
TIVE ASSEMBLY OF BIHAR

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour) Sir, I want to rase
a matter regarding the prorogation of
the Assembly in Bihar by the Speaker.
After 1its fallure to adopt a motion of
thanks, it automatically collapsed. It
means they have torfeited their rights
to stay in and the Government goea.

MR. SPEAKER- How are we
concerned with that? We do not come
in.

SHRI JYOTIRMOY BOSU: 8, 1
have wrtten to you.

MR. SPEAKER, Even your writing
to me does not make 1t relevant.

SHRI JYOTIRMOY BOSU, There
is a total collapse of constitutional
functioning of Government And we
expect a debate on the floor of this
House If this House cannot discuss
this matter, what else can it di cuss?

MR. SPEAKER: Some Assemblies
are adjourned and some are prorogued,
How are we concerned about that?

SHRI JYOTIRMOY BOSU: &S,
there 1s a constitutional breakdown,
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MR. SPEAKER: How are we
concerned with 1t? And how is it
relevant for Parliament to discuss
about this matter?

SHRI SHYAMNANDAN MISHRA
(Begusarai)* May I submit a point?
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SHRI PILOO MODY (Godhra):
Constitutional breakdown is within the
jurisdiction of Parliament,

MR, SPEAKER: There iz no
question of defining the Parliament’s
junsdiction. I have already examined
this,

SHRI JYOTIRMOY BOSU: You
are the Speaker of the higest national
forum,
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MR SPEAKER: Kindly listen to
me

SHRI SHYAMNANDAN MISHRA:
On a point of order.

MR SPEAKER The other day also
I had sad that being the
President of the Council of the Inter-
Parhamentary Union has no relevance
to these things. Why should it hava
relevance to what has happened in
Bihar? I am concerned with this
country and this Parliament.

SHRI JYOTIRMOY BOSU:
to make a submission.

SHRI SHYAMNANDAN MISHRA:
On a point of order,

MR SPEAKER: No, no.

I want
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